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SHRI D. RAJA (Tamil Nadu): Sir, the Government of India will have to spell out
its stand. What is your stand on this issue? The war was over in 2009 and the Sri Lankan
Tamils are yet to get justice. And, the Government of India will have to play a pro-active
role. We are a neighbouring country. We are responsible for what is happening in Sri
Lanka. What is the stand of the Government of India? The Government should spell it
out. Thank you.

SHRI T.K.S. ELANGOVAN (Tamil Nadu): Sir, I associate myself with the Zero

Hour submission made by Dr. V. Maitreyan.

SHRI A.K. SELVARAJ (Tamil Nadu): Sir, I also associate myself with the Zero

Hour submission of Dr. Maitreyan.

SHRIK.R.ARJUNAN (Tamil Nadu): Sir,  also associate myself with the submission
made by Dr. Maitreyan.

DR. R. LAKSHMANAN (Tamil Nadu): Sir, I also associate myself with the

submission made by Dr. Maitreyan.

MR. DEPUTY CHAIRMAN: Shri Majeed Memon. Not present. Now, Smt. Rajani
Patil.

Problems being faced by farmers in various parts of the country, particularly in

Maharashtra due to unseasonal rains
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SHRI K.K. RAGESH (Kerala): Sir, I also associate myself with the matter issued
by the hon. Member.

SHRI HUSAIN DALWAI (Maharashtra): Sir, I also associate myself with the matter
raised by the hon. Member.
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SOME HON. MEMBERS: We also associate ourselves with the matter raised by
the hon. Member.

Alleged neglect of forts of Shivaji and demand to include them
in World Heritage List

SHRI SAMBHAIJI CHHATRAPATTI (Nominated): Mr. Deputy Chairman, Sir, there
is a neglect of the forts of Chhatrapati Shivaji Maharaj and their inclusion in the World
Heritage List and branding in the UNESCO. The military might and valour of Chhatrapati
Shivaji Maharaj are inscribed deep into the hearts and minds of all the Indians. The country
has given him due honour, which is evident from the fact that his statue on the horseback
stands installed in the Parliament Campus. There are 350 forts, directly or indirectly,
associated with Chhatrapati Shivaji Maharaj. The people of Maharashtra are emotionally
attached to everything which is associated with Shivaji Maharaj. Therefore, they all desire
that the forts associated with him are preserved and developed as invaluable heritage of
the country. But, I am pained to point out that the forts of Chhatrapati Shivaji Maharaj,
including those under the control the ASI, are in a state of neglect, despite their immense
historical and cultural importance. Further, these forts are yet to be developed as tourist

attractions of the country.

The annual Budgetary allocation for each of these forts is far from satisfactory
and it seems that step-motherly treatment has been given to them in comparison to other

important protected monuments.

I, however, congratulate the Central Government for keeping some of the protected
monuments like Taj Mahal, Agra Fort, Kumbhalgarh, Ajanta Caves, etc. under the ASI as
per international standards. Leave all the forts of Shivaji Maharaj, the Raigadh fort -where
he was coronated as 'Chhatrapati', i.e. Sovereign King - is compared with the biggest fort
in the world, the GIBRALTAR, and is also called as Gibraltar of the East. But it is most
unfortunate that even basic facilities do not exist at this magnificent and massive fort.
Needless to say, former President Giani Zail Singhji, Prime Ministers, Indira Gandhiji,
Atal Behari Vajpayeeji and Narendra Bhai Modiji had visited Raigadh fort and witnessed
its grandeur. May [ also point out that the ASI has not been judicious in identifying the
monuments and in submitting proposals for their inclusion in the World Heritage List
to the UNESCO? Although it is a matter of great pride that six forts of Rajasthan have
been included in the World Heritage List, it is painful to say that the forts of Maharashtra
have not been included in the World Heritage List. I request the Government, through

you, Sir, that immediate steps must be taken to submit a proposal for including the forts



